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PREFACE

The Presdng  Ofices  of Raya Sabha —the eminent  Chaimmen,
Deputy Chairmenand Vice-Chairmen—allhave handed down
bdmak s  adnmededsavdios onswed sk cosiliod
ad pooedud  mates. Thee ings  ad deendions ae Eevat
ded wih inticae dLeions tet den ooor n te House The soud
understanding  of the Presidng Officers  of parfiamentary rules,
procedues  and the  Constiution, ther acumenad adly © ske a
dod wih dieent sdos o te Hose duig seemigy  ntacabe
51201 ae deay meed 0 tee g ad deeneios Ths
pudication s ssed s ad desevdions . coweig a peicd
o nealy fve decades begming fom 1952

The ings  and obsenvaiions have been clled  fom the debates
ofRajyaSabhafromtimetotimebytheReportersService the
hepees Sevee adte Resach Seve h aorplg tee s
and observatons, as aso eding tem, | wasasssied by ateam of
dices bdogg © te Resacth adlbay Seve Fo te sde of
onenee,  ings o arir raue have been gogped togeher unolr
oe boed heedng Wheethee ae maymngs uder agven headng,
these have been dassiied futer uder spedic  sbheadngs.  The
source of the niings and obsevations  has been indicated  in each
case so that the reader maylook for the rdevant debates t get a
comprehensve idea of the process tat ked 1o a paticllar mng o
dosavein

Tredeged idx podkd a te ed d te pudean W  edk
te eadr D diee  edy te desed g o desevdin

| need hady say tat the nings ad desenaions madein the
vast reaim of pafamentary procedue had  immense sgnificance ad
save asaqude dung caudd moments in the House | hope Members
of Pafament and others, having interest  in procedural matters
cooeriy Pabrer w id tB  pldan wseld

NewDehi R C TRIPATH,
Jy 21, 200. SaqetayGered
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